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Chandurkar, JJ.), 2026 SCC OnLine SC 1828 
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2703 
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and Saumitra Dayal Singh, J.), 2023 SCC OnLine All 5608 
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Gujjar Mal Modi Charitable Trust v. State of U.P., (Rohit Ranjan Agarwal, J.), 2023 SCC OnLine 
All 5607 

  
Andhra Pradesh High Court 

J.V.K. Industries v. Union of India, (U. Durga Prasad Rao and V. Gopala Krishna Rao, JJ.), 2023 
SCC OnLine AP 4642 

  
Bombay High Court 

Genearl Central Life Insurance Co. Ltd. v. Partha Sarathy Sarkar, (Y.G. Khobragade, J.), 2026 SCC 
OnLine Bom 12176 

Mohini Satyendra Sharma v. Priya Saggi, (Dr. Arif S., J.), 2024 SCC OnLine Bom 6370 
Parshuram v. State of Maharashtra, (Sarang V. Kotwal and Manjusha Deshpande, JJ.), 2025 SCC 

OnLine Bom 6725 
Rashid Khan Pathan v. Niraj Kumar Gayagi, (Suman Shyam and Advait M. Sethna, JJ.), 2026 SCC 

OnLine Bom 12179 
Satish Salian v. State of Maharashtra, (Sarang V. Kotwal and Ranjitsinha Raja Bhonsale, JJ.), 2026 

SCC OnLine Bom 12177 
Vaibhav v. State of Maharashtra, (Urmila Joshi-Phalke and Raj D. Wakode, JJ.), 2026 SCC OnLine 

Bom 12178 
  
Calcutta High Court 

Abhishek Banerjee v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13310 
Administration of Andaman & Nicobar Islands v. HCL Infotech Ltd., (Amrita Sinha, J.), 2026 SCC 

OnLine Cal 13281 
Ajmira Khatun v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13311 
Ananda Biswas, In re, (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 13282 
Arun Kumar Haldar v. State of W.B., (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 13302 
ASIR, In re, (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 13285 
Baisakhi Santra v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13307 
Bidhan Roy v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13278 
Bimla Sharma v. Commr. of State Tax, (Sugato Majumdar and Supratim Bhattacharya, JJ.), 2026 SCC 

OnLine Cal 13297 
CIT v. Brolly Dealcom LLP, (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2022 SCC OnLine 

Cal 4797 
Classic v. State of W.B., (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6853 
Dilip Kumar Shaw v. State of W.B., (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 13312 
Erotu Kurma Rao v. Union of India, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC 

OnLine Cal 13301 
Faruk Sah, In re, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 13287 
Jakir Sekh v. National Investigation Agency, (Ravi Krishan Kapur and Supratim Bhattacharya, JJ.), 
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Jaspreet Kaur Mahajan v. Directorate of Revenue Intelligence, (Sugato Majumdar, J.), 2026 SCC 
OnLine Cal 13280 

Jayshri Sasmal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13303 
Jitendra Kumar, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13291 
Kalipada Mahato v. Babi Mahatani, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 13298 
Kamal Das, In re, (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13288 
Krishna Kanta Dey v. State of W.B., (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 13294 
Mahua Moitra v. State of W.B., (Debangsu Basak and Aryak Dutt, JJ.), 2026 SCC OnLine Cal 13293 
Mohd. Sharukh v. Secretary, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine Cal 

13313 
Momin Ali Laskar v. State of W.B., (Partha Sarathi Chatterjee, J.), 2026 SCC OnLine Cal 13299 
Mouboni Mondal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13304 
Najar Ali Biswas v. State of W.B., (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 13300 
Najimul Haque v. State of W.B., (Shampa Dutt (Paul), J.), 2023 SCC OnLine Cal 6851 
Nirjhar Mondal v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13309 
Nisha Joddar v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13305 
Onkar Pushp v. Coal India Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13314 
Panji Griha Nirman (P) Ltd. v. Ayan Sadhukhan, (Om Narayan Rai, J.), 2026 SCC OnLine Cal 

13276 
R. Sasidharan v. Commr., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13316 
Rabiul Rahaman v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13290 
Rana Sil v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 13292 
Ranjit Gope v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13308 
Ratan Santra, In re, (Rishad Medora and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 13284 
Sajal Sekh v. State of W.B., (Sugato Majumdar, J.), 2026 SCC OnLine Cal 13289 
Shashi Purnima v. Andaman & Nicobar Administration, (Amrita Sinha, J.), 2026 SCC OnLine Cal 

13315 
Shreya Koley v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13306 
Soumen Kiranmoy Biswas, In re, (Chaitali Chatterjee (Das), J.), 2026 SCC OnLine Cal 13295 
Srijan Realty (P) Ltd. v. John Augustine, (Arijit Banerjee and Om Narayan Rai, JJ.), 2025 SCC 

OnLine Cal 11178 
Suman Pratihar, In re, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 13279 
Surendra Infrastructure (P) Ltd. v. Engineer-in-Chief Branch, (Amrita Sinha, J.), 2026 SCC OnLine 

Cal 13318 
Sweta Choudhury v. Ananda Sureka, (Supratim Bhattacharya, J.), 2026 SCC OnLine Cal 13277 
Tumpa Sardar, In re, (Arijit Banerjee and Rishad Medora, JJ.), 2026 SCC OnLine Cal 13286 
Union of India v. S.N. Kanungo, (Amrita Sinha and Biswaroop Chowdhury, JJ.), 2026 SCC OnLine 

Cal 13296 
Usha Martin Ltd. v. Commr. of State Tax, (T.S. Sivagnanam, C.J. and Uday Kumar, J.), 2023 SCC 

OnLine Cal 6852 
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Y. Johnson v. Andaman & Nicobar State Coop. Bank Ltd., (Amrita Sinha, J.), 2026 SCC OnLine Cal 
13317 

  
Chhattisgarh High Court 

Amit Kumar Baghel v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 
17536 

Arjun Kori v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 17533 
C.V. Bhagvant Rao v. Union of India, (Krushna Ram Mohapatra, C.J. and Ravindra Kumar Agrawal, 

J.), 2026 SCC OnLine Chh 17542 
Dharmendra Kumar Patel v. Union of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine 

Chh 17541 
Dilip v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 17535 
In Reference of Court on its Own Motion v. State of Chhattisgarh, (Krushna Ram Mohapatra, C.J. and 

Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 17543 
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